
. tk#"; B « g a -
loro, I k e  m ala Iscuc raised in 
the first memorandumrelat** to the 
UAL Management's attitude to the 
Association. In the other memoran­
dum, the Association has rafted the 
i«sue of upward revision of salary 
scales of the officers.

(b) the Management of Hindustan 
Aeronautics Ltd., have not adopted an 
unfair attitude to the officers as alleg­
ed and are according to them due faci­
lities, As regard pay revision. Gov­
ernment are giving due consideration 
10 meet such demands of the officers 
as are legitimate.

Setting up of super Thermal Power
project within Farakka Barrage 

Complex Scheme

1420. SHRI SASANKASEKHAR SA- 
NYAL: Wili the Minister of ENERGY 
be pleased to state the present position 
of the proposed and promised Super 
Thermal Power Project to be installed 
within the Scheme of the Farakka 
Barrage Complex?

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN. : Central Elec­
tricity Authority have considered the 
project report submitted by National 
Thermal Power Corporation for the 
establishment of a Thermal Power 
Station with a first phase installation 
of 1100 MW at Farakka in the Eastern 
Region and accorded techno-economic 
approval. The project iB being proces­
sed for an investment decision.
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Maintenance of Najafgarh t a d , OeOd

1422. SHRI RAMJI LAL SUMAN: 
SHRI ISMAIL HOSSAIN 

KHAN:
SHRI SARAT KAR:

WiU the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether Government are  aware 
that Najafgarh Road between Tilak 
Nag«r and Uttam Nagar is quite dark 
and narrow;

(b) if so, whether this is also a 
fact that there is generally heavy 
traffic on this road resulting in many 
accidents, traffic blockade and endan­
gering the lives of both the  residents 
of colonies on both sides of Najaf- 
garh Road and the commuters;

(c) if so, whether Government are 
doing something for widening of the 
road and providing light on both sides 
of the road; and

(d) if so, when Government is 
likely to s ta rt the work?

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) to (d). The exist­
ing metalled width of the road is 24 
Jeet. With the development of many 
residential colonies in the area, further 
widening and improvement of the road 
has been found necessary. According­
ly . the Delhi Municipal Corporation, 
who are incharge of the road, had sub­
mitted sometime back an estimate for 
Rs. 35.75,000 for widening this road 
including street lighting for adminis­
trative approval. This was examined 
and returned to the Corporation with 
certain technical suggestions. The 
modified estimate is yet to be received 
from the Corporation. Work after the 
approval and commencement is expect­
ed to take about a year for completion.




